
THE GAUHATI HIGH COURT AT GUWAHATI
(H1GH COURT OF ASSAI\4, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.wl-s2/2006l?tSt, t A

Smti. Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Roushan Lal,

District & Sessions Judge,
Karbi Anglong.

)l
Datcd Guwahati the Lt september, 2OZ4

Station leave permission.

Your letter No. D]KA/8383/2 024 dtd. 2I.Og.ZO24.

Yours faithfully,

st l-
]T. RE IST R VIGI N E

em No. c r-52

With reference to the above, I am directed to inform you that you have beengranted station leave permission, with the official vehicle, at own @st, from theevening of 2r.o9.2o24 tifl the mornin g of 23.09.2o24. The ncxt senror most Judiciarofficer avairabre at the station sharr remain in charge of your court and omce in your absencc.

From

fo,

Sub:

Ref:-

Sir,

Copy to:

2 q( 57
) 2-5 - a1-21

. The Prolect f4anager, Gauhati High Court, Guwahati

ru


